Customs, Excise & Service Tax Appellate Tribunal

West Block-2, R.K. Puram, New Delhi – 66

Dated 29/03/2010
ORDER NO. 39 of 2010
The Hon’ble President has been pleased to order the following sitting commencing from 01.04.2010 to 30.04.2010 or until further orders for CESTAT, Delhi to the extent indicated below :

	COURT NO. 1
	WORK ASSIGNED



	From 05.04.2010 to 19.04.2010 & From 23.04.2010 to 30.04.2010



	Hon’ble Mr. Justice R.M.S. Khandeparkar, President

     &
Hon’ble Mr. Rakesh Kumar

Member (Technical)


	1.Excise Appeals – Admission (i.e. for mention).  

2. Excise Stay Applications and other miscellaneous applications on Monday & Friday.

 3.  Excise  Appeals -                                                                                                                                                                                                                                                                                                                                                                       Regular matters pertaining to the year 2005 and prior thereto on Tuesday, Wednesday and Thursday.

4.  Service Tax Appeals - Regular matters pertaining to the year 2006 and prior thereto on Thursday.  

5.Excise Appeals - Expedited Regular matters on Monday & Friday.

6. Specially assigned matters.

	From 20.04.2010 to 22.04.2010
Hon’ble Mr. Justice R.M.S. Khandeparkar, President
Hon’ble Dr. C. Satapathy

Member (Technical)  &

Hon’ble Mr. D.N. Panda

Member (Judicial)


	Larger Bench matters & Anti Dumping matters.

	   Court NO. II

On 19.04.2010 &23.04.2010 & From 26.04.2010 to 30.04.2010



	Hon’ble Dr. C. Satapathy

Member (Technical)  &

Hon’ble Mr. D.N. Panda

Member (Judicial)

From 05.04.2010 to 16.04.2010

	Specially assigned

	Hon’ble Mr. D.N. Panda

Member (Judicial)  &

Hon’ble Mr. S.K. Gaule Member (Technical)


	1. Customs & Service Tax Appeals –Admission (i.e. for Mention), Short Matters and Other Misc. Applications on Monday & Friday

2. Excise Appeals Regular Matters pertaining to the year 2006 on Tuesday, Wednesday and Thursday. 

3.Customs Appeals Regular matters pertaining to the year 2006 and prior thereto on Thursday. 

4. Customs & Service Tax Appeals – Expedited Regular matters on Monday and Friday including due course matters of the year 2007..

5. Specially assigned matters.

	Court  No. III
From 05.04.2010 to 09.04.2010 & From 26.04.2020 to 30.04.2010



	Hon’ble Mr. M. Veeraiyan

Member (Technical)  
	Customs, Excise & Service Tax-Single Member matters.

	On 01/04/10 and From 20/04/2010 to 22/04/2010

Hon’ble Mr. Rakesh Kumar

Member (Technical)


	 Excise - Single  Member matters.


N.B.
1.   Whenever any member of Division Bench is not available, other Member of that Bench will hear single Member Matters.
By Order

Sd/
(S. Chandran)

Registrar
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